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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: The House shall now take up Papers to be laid on the Table.

 

THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the North East Zone Cultural Centre, Dimapur, for the
year 2011-2012, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the North East Zone Cultural
Centre, Dimapur, for the year 2011-2012.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8532/15/13)

...(Interruptions)

 

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V.
THOMAS): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Food Corporation of India, New Delhi, for the year
2011-2012, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Food Corporation of
India, New Delhi, for the year 2011-2012.

 

 

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8533/15/13)

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Consumer Coordination Council, Noida, for the year
2011-2012, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Consumer Coordination
Council, Noida, for the year 2011-2012.

(Placed in Library, See No. LT 8534/15/13)

 

(4) (i) A copy of the Annual Report (Hindi and English versions) of the Council for Fair Business Practices, Mumbai, for the
year 2011-2012, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Council for Fair
Business Practices, Mumbai, for the year 2011-2012, for the year 2011-2012.

(Placed in Library, See No. LT 8535/15/13)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Warehousing Development and Regulatory
Authority, New Delhi, for the year 2011-2012, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Warehousing



Development and Regulatory Authority, New Delhi, for the year 2011-2012.

 

 

 

 

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 8536/15/13)

 

...(Interruptions)

 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN): I beg to lay on
the Table:-

(1) A copy of the Andaman and Nicobar Islands (Grant-in-aid to Panchayati Raj Institutions) (Amendment) Rules, 2012
(Hindi and English versions) published in Notification No. 07/2012/F.No.6-6(1)/2003-PR in Andaman and Nicobar Gazette
dated 20th January, 2012 under Section 204 of the Andaman and Nicobar Islands (Panchayats) Regulation, 1994.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8537/15/13)

 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN): On behalf of
Shri D. Napolean, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Trust for the Welfare of Persons with
Autism, Cerebral Palsy, Mental Retardation and Multiple Disabilities, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Trust for the
Welfare of Persons with Autism, Cerebral Palsy, Mental Retardation and Multiple Disabilities, New Delhi, for the year
2011-2012.

(Placed in Library, See No. LT 8538/15/13)

 

(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(a) (i) Review by the Government of the working of the National Handicapped Finance and Development Corporation,
Faridabad, for the year 2011-2012.

(ii) Annual Report of the National Handicapped Finance and Development Corporation, Faridabad, for the year 2011-
2012, alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8539/15/13)

 

(b) (i) Review by the Government of the working of the Artificial Limbs Manufacturing Corporation of India, Kanpur, for
the year 2011-2012.

(ii) Annual Report of the Artificial Limbs Manufacturing Corporation of India, Kanpur, for the year 2011-2012,



alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8540/15/13)

 

(3) A copy of the National Commission for Backward Classes (Power to Review Advice) Rules, 2011 (Hindi and English
versions) published in Notification No. G.S.R. 360(E) in Gazette of India dated 3rd May, 2011 under sub-section (3) of
Section 17 of the National Commission for Backward Classes Act, 1993.

(Placed in Library, See No. LT 8541/15/13)

 

अ�य� महोदया : आप बनैर नीचे रिखए

â€¦(
यवधान)

MADAM SPEAKER: Please do not do that.

...(Interruptions)

 

 

 

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK PATIL): I beg  to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the Ministry of Coal for the year 2013-2014.

(Placed in Library, See No. LT 8542/15/13)

 

...(Interruptions)

MADAM SPEAKER: Shri Tariq Anwar.

...(Interruptions)

 

 

 

 


